
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Thursday,3rd October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/2239/2016 SADIKA KHATUN
            Versus
THE STATE OF ASSAM AND 8 ORS

MR.M A I HUSSAIN
MRA R BHUYAN

GA, ASSAM
MD.A HUSSAIN(R-9)
SC, SECONDARY
EDUCATION
MR.A S CHOUDHURYR-9

2 WP(C)/3220/2016 DIPENDRA CHANDRA DEY
            Versus
THE UNITED BANK OF INDIA and 3 ORS

MR.M CHANDA
MRS.U DUTTA
MR.S CHOUDHURY

3 CRP(IO)/281/2018 SUDHIR BARUAH
            Versus
PIJUPARA SAHAPARA KALI MANDIR AND
10 ORS.

MR. S P CHOUDHURY
MR. A S DHILLON

MR. A A AHMED (R1, R2,
R4-R11)

4 Tr.P.(C)./49/2022 MONOWARA BEGUM AND 2 ORS.
            Versus
MANOWAR HUSSAIN

MR. P A AHMED
MS. INDRANEE SARMA
MR. D BORA

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 03/10/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) J SHARMA 17-09-2024 To 04-10-2024
5) MR A TEWARI 23-09-2024 To 03-10-2024
6) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
7) MR A GOENKA 26-09-2024 To 04-10-2024
8) MR R GOENKA 26-09-2024 To 04-10-2024
9) MS. S SARMA 03-10-2024 To 21-10-2024
10) MS A.SARMA 30-09-2024 To 05-10-2024
11) MRS A BUJARBARUAH 30-09-2024 To 05-10-2024
12) MRS. M CHATTERJEE 30-09-2024 To 04-10-2024
13) MRS. U CHAKRABORTY 30-09-2024 To 04-10-2024
14) MR G BAISHYA 30-09-2024 To 04-10-2024
15) MS. B BHUYAN 30-09-2024 To 04-10-2024
16) MR. A K BHUYAN 28-09-2024 To 16-10-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010109762016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010016822016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010185652018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010087442022


17) MR. C CHOWDHURY 21-10-2024 To 23-10-2024
18) MR. N ALAM 03-10-2024 To 04-10-2024
19) MR D K BORDOLOI 01-10-2024 To 04-10-2024
20) MD. A J ATIA 21-10-2024 To 30-10-2024

 2/2 



THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:30 PM

[ For Thursday,3rd October 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/3672/2015 SMTI. RINA KHOUND
            Versus
THE STATE OF ASSAM AND 8 ORS

MR. R SARMA
MR.B PADUN
MS. P BARMAN

GA, ASSAM(R1,2,3,6,7)
MR.G BAISHYAR4,5
MR. J HANDIQUE, SC,
REVENUE DEPARTMENT
SC, AG

2 WP(C)/5943/2016 DEBEN THAOSEN
            Versus
THE STATE OF ASSAM AND 7 ORS

MR.I CHOUDHURY
MR.A K BARUAH
MS.T JINI

GA, ASSAM
MR.Y DOLOI(R- 1-4 & 8)
MR.B CHAKRABORTY(R-7)
SC, PWD (ROADS)
MS.P SARMAH R-7
MR.S CHAKRABARTY(R-7)
MS.P HAZARIKA(R-7)
ADDL. AG, ASSAM

3 Tr.P.(C)./115/2022 MRIDUSMITA NATH
            Versus
SUMIT KUNDU

MR. R DEV
MS. S BARAT

4 I.A.(Civil)/1488/2022
in CRP(IO)/56/2018

ABDUL GAFUR
            Versus
AFIA KHATUN AND 13 ORS.

MR. R GOSWAMI
MRS. K GOSWAMI
MS. P PATHAK
MS. P KALITA
MR. M P BHUYAN
MS. R DEVI

MR. R ALI

WITH
CRP(IO)/56/2018 ABDUL GAFUR

            Versus
AFIA KHATUN AND 7 ORS.

MS. N BAROOAH
MR. R GOSWAMI
MRS. K GOSWAMI
MS. P PATHAK
MR. D KONWAR
MR. H KALITA
MS. P KALITA
MR. M P BHUYAN
MS. R DEVI

MR. R J BORDOLOI (R1-4,
R6-8)
MRS M SHARMA (R1-4)
MR. R ALI (R1-4, R6-8)
MS. G P SHAHI (R1-4)

5 WP(C)/2060/2024 SHREEPAL JAIN @ SHREEPAL BARJATYA
            Versus
THE ASSAM BOARD OF REVENUE AND 5
ORS

MR. M K CHOUDHURY
M K BORAH
MS. P. KASHYAP

GA, ASSAM
MR. J DEKA(R-5)
MR A SARMA(R-5)
MR. T K BHUYAN (r-6)
MR. S K DEKA (r-6)
A GAUTAM(r-6)
MR. C TALUKDAR (r-6)
SC, REVENUE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010176952015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010173962016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010232872022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010308902019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010040402018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010074442024


===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 03/10/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MS. N M DEKA 17-07-2024 To 20-12-2024
2) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
3) MS. B M CHETRI 11-09-2024 To 06-11-2024
4) J SHARMA 17-09-2024 To 04-10-2024
5) MR A TEWARI 23-09-2024 To 03-10-2024
6) MS. A BHATTACHARYYA 24-09-2024 To 20-12-2024
7) MR A GOENKA 26-09-2024 To 04-10-2024
8) MR R GOENKA 26-09-2024 To 04-10-2024
9) MS. S SARMA 03-10-2024 To 21-10-2024
10) MS A.SARMA 30-09-2024 To 05-10-2024
11) MRS A BUJARBARUAH 30-09-2024 To 05-10-2024
12) MRS. M CHATTERJEE 30-09-2024 To 04-10-2024
13) MRS. U CHAKRABORTY 30-09-2024 To 04-10-2024
14) MR G BAISHYA 30-09-2024 To 04-10-2024
15) MS. B BHUYAN 30-09-2024 To 04-10-2024
16) MR. A K BHUYAN 28-09-2024 To 16-10-2024
17) MR. C CHOWDHURY 21-10-2024 To 23-10-2024
18) MR. N ALAM 03-10-2024 To 04-10-2024
19) MR D K BORDOLOI 01-10-2024 To 04-10-2024
20) MD. A J ATIA 21-10-2024 To 30-10-2024
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